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MINISTRY OF JAL SHAKTI, 

  DEPARTMENT OF WATER RESOURCES, RIVER DEVELOPMENT & GANGA REJUVENATION 

LOK SABHA 

UNSTARRED QUESTION NO. 2639 

ANSWERED ON 17.03.2022 
 

WATER TREATY/AGREEMENT 
 

2639.  SHRI NATARAJAN P.R. 
 

Will the Minister of JAL SHAKTI be pleased to state:  
 

(a) whether the Government had signed any water treaty/agreements with neighbouring countries in the 

past; 

(b) if so, the details thereof; 

(c) whether any proposal is pending with the Government to have such water treaty/agreements with the 

neighbouring countries in the coming days; and 

(d) if so, the details thereof? 
 

ANSWER 
 

THE MINISTER OF STATE FOR JAL SHAKTI  
 

(SHRI BISHWESWAR TUDU) 

(a) & (b) Government of India has signed water treaties/ agreement with our neighbouring countries in the 

past for mutual benefits in the field of water resources. Indus Waters Treaty was signed in the year 1960 

with Pakistan concerning the use of waters of the Indus system of rivers. The Treaty extends to main rivers 

of Indus basin i.e. Sutlej, Beas, Ravi (Eastern rivers) and Jhelum, Chenab and Indus (Western rivers) 

including their tributaries and sub tributaries and other water bodies. All the waters of the Eastern Rivers 

were allocated to India for her unrestricted use while India is under obligation to let flow all the waters of 

the Western Rivers, except for the domestic, non-consumptive and other uses permitted in the Treaty. 

A Treaty has been signed with Nepal in the year 1996, viz. Mahakali Treaty concerning Integrated 

Development of the Mahakali River (known as river 'Sarda' in India), including Sarda Barrage, Tanakpur 

Barrage and Pancheshwar Project. In addition, Kosi Agreement, 1954 (amended in December, 1966) and 

Gandak Agreement, 1959 (amended in April, 1964) were signed with Nepal for construction of Kosi Project 

and Gandak Project respectively. 

Ganga / Ganges Waters sharing Treaty was signed with Bangladesh in the year 1996 for sharing of 

Ganga/Ganges waters at Farakka. As per the Treaty, the Ganga/Ganges waters is being shared at Farakka 

(which is the last control structure on river Ganga in India) during lean period, from 1st January to 31st May 

every year, on 10-day period basis as per the formula provided in the Treaty.  

(c) & (d) No proposal is pending with the Government to have such water treaty/agreements with the 

neighbouring countries in the coming days.  
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